
CENTRAL RD'11NISTR.ATIVE TRIBUNkL 

CALCUTTA BENCH 

No, CA 298 of 96 

present : Hon'ble rlr.Justice A.K.Chtterjae, Vjce-.Chairman 

Hon'ble 1r,i1.5.Mukherjee, administrative riember 
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vs 

UNION OF INDIA & ORS. 

Farthe applicant : None 

For the respondents: r1r,B4ukherjee, counsel 

	

Heard on : 29,7.97 
	

Order on : 29,7,97 
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None arjpears for the applic ant today when the mtter ua 

taken up for admission hearing. The order sheet reveals tha ;nOfle 

appeared for the applicant in several previous OCC6S1OflS. In such 

circumstance the application is dismissed for default. 11r,B11.Mukherjee, 

counsel appears for the rosponddnts. 
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